{31 July, 2003] RAJYA SABHA

Resumption of flights at subsidised fares to Shimla, Kullu and Kangra in
Himachal pradesh

SHR! SURESH BHARDWAJ (Himachal Pradesh): Madam, for the
past five-six years, the Indian Airines has stopped operating its fights to
Shimla, Kullu and Dharmshala. |t is causing a great inconvenience to the
people and the tourists intending to visit Himachal Pradesh.

Madam, Himachal Pradesh is a State with a great potential for
tourism. Strategically also, it is important because it has a long border with
Tibet-China. Dharmshala is the temporary abode of His Holiness the Dalai
Lama, and thousands of his devotees, foreign tourists and others, throng to
this_ place. Kullu-Manali, Dathousi and Kasauli are world-known tourist
attractions. Shimla, besides being the State Capital, is also one of the most
popular tourist resorts in the northern part of India.

Besides resumption of flights to the area, it is also necessary that
the airports at Shimla, Bhuntar {Kullu) and Kangra (Dharmshala) are made
fully-equipped to receive bigger aircraft than the present small 18-seaters.

Madam, Himachal Pradesh and the North-Eastern States are on the
same footing from all angles, except that Himachal Pradesh is a peaceful
State. Air-travel fares to the North-Eastern States are much cheaper --
since they are subsidised -= than those for destinations in Himachal
Pradesh.

| request the Government of India and the indian Airlines to resume
fights to Shimla, Kullu and Kangra in Himachal Pradesh and also subsidise
the air-travel to Himachal Pradesh so that the disparity between the two
simitarly-situated parts of the country is removed.

SHRI KRIPAL PARMAR (Himachal Pradesh). Madam, ! associate
myself with what my hon. colleague has rmentioned.

Demand for making provision of punishment in law for media persons who
create disharmony in society

PROF. SAIF-UD-DIN S0OZ (Jammu and Kashmir): Mr.  \ice-
Chairman, Sir, | wish to bring before the House a case of censure of the
two leading dailies of Guijarat, Guarat Samachar and Gujarat Sandesh, by
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the Press Council of India. The Press Council of India, a watch-dog for
newspapers, set up under an Act of Parliament, has censured these two
leading dailies of Gujarat for publishing false reports on the last year's
communal carnage in Gujarat.

The full Council meeting held in Delhi endorsed the findings and
recommendations of the Inquiry Committee constituted by the Council. 1t is
a tragedy that the Press Council of India does not have any powers to
punish the defaulting media persons whose misconduct had brought havoce
in Gujarat last year.

| urge on the Government of India to devise a mechanism to
punish media persons who create disharmony in the society.

MISS MABEL REBELLO (Madhya Pradesh): Sir, | associate myself
with this Special Mention.

THE VICE-CHAIBMAN (SHRI P. PRABHAKAR REDDY): Shri P.K,
Maheshwari, not present. Shri Karnendu Bhattacharjee, not present.
Maulana Obaidullah Khan Azmi, not present. Shri Rama Shanker Kaushik.

Near closure situation of Gandhi Vidya Sansthan, Varanasi
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